
223 Written Answers APRIL 23, 1985 Wrltttn Answus 224 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAfRS (SHRI A.RIF 

·MOHAM;<,iAD KHAN) : (a) No, Sir. 

(b) Raigarh is already a Category 
'C' backward district: 

(c) The foHowing incentives/con-
cessions are al'aiJable to entrepreneurs 
setting up industril;s in Raigarh 
District. 

(i) Central Investment subsidY 
(rj' ; 0 % ,uhj ~C:t to a m;{x;· 
mum of I.e, F ':,:;:lS. (MRTP/ 
FERA Companies are not 
eligible tJ Central Subsidy). 

(ijj ConcessiJoal finar,ce. 

(iii) Inter~st sub,jjy to Engineer 
eDt! epr(U~UiS. 

(iv) S~ed,'Ma"gh Money assls, 
ranee. 

(vii F~~iiity {,:: pur~h: ,e :f machi· 
nery Q2 nl~e"'p'_;.r(:niJ.se bas;s. 

(vii) Consul:an::; 
services. 

f :.~ 

(viii~ Speciai cOiJcession for r.ucleus 
pbnts. 

Open of Petrol Hunks in Ba~ galore 

4132. SHRI V. S, KRISHNA 
IYER: Will the MmtSlCr 0f j'ETRO. 
LEUM be ph;;.sed to state: 

(a) the number of petrol bUoks in 
Bangalore city; 

(b) whether i he se are incommensu-
rate with the number 01 vehicle 
palying: 

(c) the number of petrol bunks in 
Jayaoagar ; and 

(d) whether Go,e~nmeDt have given 
permission fur more number of petrol 
bunks in areas where the bunks are less 
to .be:p the public who are using 
vehicles? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
(SHRI NAWAL KISHORE SHARMA): 
(a) 134 ret,,;l outlets (petrol/diesel 
pumps) :.ere presently operating in 
Ballgalore city. 

(b) Opening of retail outlets 
(pe'rol/diesel ru ups), dealeaships by 
the oi: camp2nie,. is a cotltiouous pro. 
cess to [; ke care of the increased 
dema!ld. Locations for opening of 
petro) Idiesel ~e!a:! outlets nre identified 
ty the oil LJdumy on the basis of 
periodical si.lrveys and the volume-
dist,,;;ce nemus laid down for the pur-
pos~. P,.;teD!:~J for 'Dore such Outlets 
exists in B:iDg;~ 'o:-e City and is being 
provided for by the Oil Industry. 

(c) Three. 

(d I Kt eping the demand potential 
in vie .... , scL~ti\'n of dealers for four 
r.ew r:;·.ai' outkts 10 Bangalore City, 
iocludiug oni.' In Jayanagar area bus 
<llready been made and the outlets will 
be corr:rnission(;Q ['S soon as tbe selected 
dealers ;;"ilJplel<,!procure the required 
f<:cllilies, LlUr new retail outlets have 
aiso bec·n planned for which selection 
of dealers is under way. 

Production of LoP.G. Cyilnders 

4:33. SHRI E. AYYAPU 
REDDY: W ill the Minister of 
PETROLEUM be pleased to stJte : 

(a) whether Union Government had 
taken a policy decision two years ago 
to step up productin of L.P.G. 
cylinders tv make ,wadable Cooking gas 
to every household ; 

(b) whether D.G.T.D. bad Issued 
registration to 600 units with an aggre-
gate installed capacity of 128 million 
cylinders per annum; 
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(c) tbe number of units gone into 
production and the number of units 
read,. to go into production; 

(d) whether Indian Oil Corporation 
bas advised new units not to go in for 
production as there is no scope for 
placing orders witb the new units; 

(e) whether OD account of inabili:Y 
of Indian Oil Corporation to place 
orders with new units, about 15,000, 
workers are facing reterencbmeot and 
the capital outlay 00 these units is 
becoming irrecoverable ; and 

(f) wherther Go,ernment pre pose \0 

find out any immediate solution before 
this problem becomes grave? 

1 HE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
(SHRI NAWAL KISHORE SHARMA) : 
(a) In the context of shortfalls in the 
availability of LPG cylinders, steps 
were taken two years ago to improve 
the availablity from the existing 
units. 

(b) D.G.T.D. have issued regis· 
tration for manufacture of LPG cy I inders 
to around 650 units with a registered 
capacity of around 130 million cylindels 
per annum. 

(c) Fifty four units are in production 
while approximately 14 are ready to go 
into product iC'n. 

(d) The oil industry has advised 
those who have recently set up units ur 
are in the process of setting tbem up to 
consider diversifying their facil ities and 
investment to production of other 
items. 

(e) and (f): As the new units have 
not gone into commercial prflduction 
the possibility of large scale retrench-
ment of labour does not arise. Ways of 
rendering help to the manufacturing 
uDits are beiDg explored. 

Import of Photographic Colour 
Paper and Film by Hindustan 
Pboto Films Maaufactaring 

. Co. Ltd. 

4 J 34. SHRI DILEEP SINGH 
BHURIA : Will the Minister ofINDUS. 
TRY AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether it is a fact that the 
import prices of photographic colour 
paper and photographic colour film have 
been declining during last few years in 
tbe world market; 

(b) whether Hindustan Photo Films 
Manufacturing Company Ltd., a public 
seClor undertaking, has imported jumbo 
rolls both of Photographic Colour 
Paper and photographic colour films; 

(c) if so, the import price lb,,( cor; 

(d) the cost of their conversion by 
Hindustan Photo Film by slitting and 
confectioning ; aDd 

(e) the present selling arra~ements 
and their prices of the Hindustaa Photo 
Films? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFARIS (SHRI ARIF 
MOHAMMAD KHAN) : (a) Yes, Sir. 

(b) Hindustan Photo Films Manu. 
facturing Company Ltd. (HPF), during 
the last year, h"d imported a small 
quantity of photographic colour paper 
in jumbo form. No imports of jumbo 
rolls of photographic colour film have 
been made. 

(c) The cost per sq. m. of imported 
material in jumbo form on the basis of 
lowest price of US $ 1.88 works out to 
Rs. 66.33 inclusive of customs duty. 

(d) No costing bas been done by the 
company separately fur conversion of 
photographic colour paper in jumbo 
form. 




